30.05.2017

AT 2.15 P.M

1. CM APPL.
CM APPL.
CM APPL.
CM APPL.
IN W.P. (c) 5785/2012

2. REV.PET

CM APPL.
CM APPL.
CM APPL.
CM APPL.
CM APPL.
IN W.P. (c) 6906/2012

5172/2015
17009/2015
27393/2015
5305/2017

558/2016
47499/2016
47500/2016
47501/2016
47502/2016
6295/2014

AT 2.15 P.M

1. W.P.(C)

1712/2017

AT 2.15 P.M

1. FAO(OS) COMM 22/2017

J-1 PRNOUNCEMENT OF JUDGEMNET (APPLT.

COURT NO.3
HON'BLE MR. JUSTICE S.RAVINDRA BHAT
HON'BLE MS. JUSTICE DEEPA SHARMA

NEERAJ JAIN MONIKA ARORA
VS. THE REGISTRAR COOPERATIVE MANOJ SHARMA
SOCIETIES THROUGH ITS AUTH. MINI PUSHKARNA

OFFICER AND ORS.

JAGBIR SINGH KALRA AND ORS. MONIKA ARORA
VS. REGISTRAR COOPERATIVE BHRIGU DHAMI
SOCIEITIES AND ORS. ARUN BIRBAL

FANISH K. JAIN
MINI PUSHKARNA

COURT NO.3
HON'BLE MR. JUSTICE S.RAVINDRA BHAT
HON'BLE MR. JUSTICE YOGESH KHANNA

M/S PRATAP TECHNOCRATS PVT. AISHWARYA BHATI
LTD. SAMEER AGRAWAL

VS. M/S BHARAT SANCHAR NIGAM AMIR SINGH PASRICH
LIMITED PRASHANT KUMAR
COURT NO.3

(DIVISION BENCH-II)
HON'BLE MR. JUSTICE S.RAVINDRA BHAT
HON'BLE MR. JUSTICE NAVIN CHAWLA

NATIONAL HIGHWAYS GUNJAN SINHA JAIN
AUTHORITY OF INDIA G. UMAPTHAY,
VS. HINDUSTAN STEEL WORKS DEO D. ROZANIO

CONSTRUCTION LTD. SIPL ADITYA SINGH

JURISDICTION)



30.05.2017

AT 2.15 P.M.

1. W.P.(C) 7059/2016

2. W.P.(C)7546/2016

AT 3.00 P.M

1. W.P.(CRL) 2527/2015
CRL.M.A 14648/2016

2. CRL.A 640/2000

3. CRL.A 720/2000

J-2 PRNOUNCEMENT OF JUDGEMNET (APPLT. JURISDICTION)

COURT NO. 6

HON'BLE MR. JUSTICE SANJIV KHANNA
HON'BLE MR. JUSTICE CHANDER SHEKHAR

RAJESH KUMAR RAI & ORS

VS. UNION OF INDIA & ORS.

MOHIT DIXIT & ORS

VS. UNION OF INIDA & ORS.

COURT NO. 33

JOGINDER SUKHIJA,KARUNA CHHATWAL
ANIL SONI, ABHISHEK KHANNA, PRIYANKA SINGH
M.J.S RUPAL,PREET PAL SINGH

BANSAL,ANIL SONI,ABHISHEK KHANNA
PRIYANKA SINGH, M.J.S RUPAL,
PREET PAL SINGH

HON'BLE MR. JUSTICE G.S.SISTANI
HON'BLE MR. JUSTICE VINOD GOEL

GEETA SHARMA
VS. THE UNION OF
INDIA & ANR.

BABU
VS. STATE OF DELHI

MOHD. YUSUF
VS. STATE

NISHANT KUMAR SRIVASTAVA
ZACHAUAH JACOB, ARUN KUMAR
KIRTIMAN SINGH, ATUL SHARMA
RITIKA TALWAR, ABHISHEK SHARMA
ABHILASHA SINGH

M.L. YADAV
RADHIKA KOLLURU

S.K. SHARMA, YUGANT KUMAR
PRAYAS ANEJA
RADHIKA KOLLURU



30.05.2017 J-3 PRNOUNCEMENT OF JUDGEMNET (APPLT. JURISDICTION)

COURT NO. 8

(DIVISION BENCH-VI)

HON'BLE MS. JUSTICE HIMA KOHLI

HON'BLE MS. JUSTICE SANGITA DHINGRA SEHGAL

AT 10.30 A.M.

1. FAO(OS) (coMM) 19/2017 M/S HINDUSTAN STEEL WORKS PARAMJIT S.PATWALIA
CONSTRUCTION LIMITED G.UMAPATHY,LEO D. ROZARIO
VS. M/S NTPC LTD. KAHALGAON ADITYA SINGH
SUPER THERMAL POWER STATION I.S.ALAG,J.S.LAMBA, P.VISHVANATHAN

COURT NO. 29
HON'BLE MR. JUSTICE S.P.GARG

AT 2.15 P.M

1. CRL.M.C 4004/2016 JAVED KHAN & ORS. AJAYINDER SANGWAN
CRL.M.A 16765/2016 VS. STATE (GOVT NCT OF TARUNESH KUMAR
DELHI AND ANR. KUNAL CHOPRA, SWEETY

ROHAN SHARMA, V.P. SINGH
RISHINA PARASHAR, ANIRUDHA KR. RAI
MEENAKSHI DAHIYA

2. CRL.M.C 1821/2011 SAVITRI KAUSHAL & ANR. AJAYINDER SANGWAN
VS. STATE & ANR. TARUNESH KUMAR, ROHAN
SWEETY CHATTOPADHYAY
V.P.SINGH, G.M. FAROOQUI

COURT NO.17
HON'BLE MR. JUSTICE V.KAMESWAR RAO

AT 4.00 P.M

1. W.P.(C) 494/2013 THE HINDU EDUCATIONAL MANU SESHADRI
TRUST DAULAT RAM COLLEGE ISHAN BISHT
SOCIEITY, DELHI AND ANR. SAHIBA AHLUWALIA
THE INDRAPRASTHA G.K. MISHRA
EDUCATIONAL TRUST SUDHIR NANDRAJOG
VS. UNIVERSITY OF DELHI MOHINDER J.S. RUPAL
AND ANR. SIMRAN JEET



30.05.2017

2. W.P.(C) 1174/2013
CM APPL. 28932/2016
CM APPL. 19213/2014

3. W.P.(C) 616/2013

HIGH COURT OF DELHI
29" MAY,2017

THE HINDU EDUCATIONAL
TRUST DAULAT RAM COLLEGE
SOCIEITY, DELHI AND ANR.
THE INDRAPRASTHA
EDUCATIONAL TRUST

VS. UNIVERSITY OF DELHI
AND ANR.

THE HINDU EDUCATIONAL
TRUST DAULAT RAM COLLEGE
SOCIEITY, DELHI AND ANR.
THE INDRAPRASTHA
EDUCATIONAL TRUST

VS. UNIVERSITY OF DELHI
AND ANR.

PRNOUNCEMENT OF JUDGEMNET (APPLT.

MANU SESHADRI

ISHAN BISHT

SAHIBA AHLUWALIA
G.K. MISHRA

SUDHIR NANDRAJOG
MOHINDER J.S. RUPAL
SIMRAN JEET

G.K. MISHRA

SUDHIR NANDRAJOG
MOHINDER J.S. RUPAL
SIMRAN JEET

REGISTRAR (LISTING)

JURISDICTION)



30/05/2017 FOR PRONOUNCEMENT OF JUDGEMENT

COURT NO. 34
HON'BLE MR. JUSTICE SIDDHARTH MRIDUL

FOR PRONOUNCEMENT OF JUDGEMENT

1. CO.PET. 471/2015 IN THE MATTER OF ATNA BABLI KALA,RAJIV BAHL,
ENGINEERING PVT. LTD. & ORS. APARNA MUDIAM
2. CO.PET. 901/2016 IN THE MATTER OF SCOTIA OFFICIAL LIQUIDATOR
CO.APPL. 3647/2016 FINANCE PRIVATE LIMITED (IN RAJIV BAHL

VOL.LIQN.)



30.05.2017

7. Cs(0S) 800/2010

AT 02.15 P.M.

51. O.M.P. (COMM) 87/2016

52. O.M.P. (COMM) 243/2017

53. O.M.P. (COMM) 245/2017

AT 02.30 P.M.

1. cs(0s) 1849/2015
I.A. 25396/2015

AT 2.15 P.M.

11. TEST.CAS. 59/2014

FOR PRONOUNCEMENT OF JUDGMENT (ORIGINAL JURISDICTION)

COURT NO. 23 (0S-3)

HON'BLE MS. JUSTICE INDERMEET KAUR

M/S HARI CHANDN SHRI GOPAL &
ANR
Vs. BAL GOPAL FRAGRANCES

*kkkkkkkk

COURT NO. 20 (OS — D)
HON'BLE MR. JUSTICE VIBHU BAKHRU

AIRPORTS AUTHORITY OF INDIA
Vs. ARTEFACT PROJECTS LTD.

M. M. BUILDER
Vs. S.K. BAJAJ & ORS.

KUMAR TRADING CORPORATION AND
ANR.
Vs. M.M. BUILDER & ORS

*kkkkk*k

COURT NO. 9

HON'BLE MS. JUSTICE DEEPA SHARMA

VATECH GLOBAL CO. LTD
Vs. UNICORN DENMART LTD & ORS

*kkk

COURT NO. 19 (OS-F)

PRAVIN ANAND, PRACHI AGARWAL

DIGVIJAY RAI,FOR AB &
PARTNERS

PREMA PRIYADARSHINI,SAUMITRA
SINGHAL,LALIT GUPTA

SUMIT KUMAR VATS,LALIT GUPTA
& ASSOCIATES,LALIT GUPTA

VINOD KHURANA, MOHINDER
VIG, NITIN SEN, SUHAIL
DUTT, GUNJAN KUMAR,
AZHAR ALAM

HON'BLE MR. JUSTICE YOGESH KHANNA

NARAIN MALIK
Vs. STATE

% %k %k k %k k k%

RAKESH MUNJAL, ANKUR ARORA
MOHD. ARIF, R.C.AGARWAL
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